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to their representations ana » nav* taken up 
the matter with the Government of Bengal. 

SHRI A. D. MAN I: Has it come to the 
notice of the Government that in some 
colleges the grant given by the U. G. C. for 
the maintenance of the pay scales is being 
diverted by the college authorities for the 
development of the college and the lecturers 
concerned are being asked to sign that they 
received the full amounts? 

SHRI M. C. CHAGLA: If it is true, it is a 
shocking and a scandalous thing. I have heard 
such things but I do not know how to check 
them. 

 
f[BoME   EXPLOSIONS   IN  JAMMU   AND 

KASHMIR 

*415. SHRI RAM SAHAI: Will the 
Minister of HOME AFFAIRS be pleased  to  
state: 

(a) whether it is a fact that on 3rd July, 
1964 Pakistani agents placed a bomb for the 
second time in the office of the National 
Conference of Jammu and Kashmir; 

 

(b) the number of bomb cases in the State 
of Jammu and Kashmir for which Pakistani 
agents were responsible;   and 

(c) whether any arrests have been maHp 
in  the  connection?! 

 
ttTm: MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 
JAISUKHLAL HATHI) :   (a)  Yes, Sir. 

(b) There have been 46 explosions so far 
since the beginning of 1964. Investigation 
conducted by the State Government into these 
explosions has indicated the strong probability 
that they were engineered by Pakistani agents. 

(c) Two persons have been arrested.] 

t[ ]   English translation. 
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SHRI G. M. MIR: I would like to know the 

names of the persons who have been arrested 
in this connection. I would also like to know 
whether the •Government is in a position to say 
whether these bombs that have been exploded 
are imported from Pakistan and whether they 
have any specific information in the matter. 

SHRI JAISUKHLAL HATHI: So far as the 
names are concerned, I am sorry I have not 
the information but 
'from the materials that have been made 
available and the examination, it 

•appears that they come from Pakistan. 

 
SHRI SITARAM JAIPURIA: Have the 

Government any report that the supporters of 
Sheikh Abdulla and Maulana Farooqui are 
helping them to carry on with this sabotage 
activity in Kashmir, and if so, what is the 
Government's plan to deal with this matter 
and what steps are being taken in that 
direction? 

SHRI JAISUKHLAL HATHI: I said so far 
as the explosions are concerned, we have not 
that information. 

SHRI FARIDUL HAQ ANSARI: May I 
know whether the agents operated from 
outside the cease-fire line or they operate 
from inside Kashmir, meaning, whether these 
Pakistani spies or agents are inside and if so, 
whether the Government has arrested  some 
of these people? 

SHRI JArSUKHLAL HATHI: Some of  
them   are  imprisoned,   who     have 

+ [ ] Hindi   transliteration. 
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crossed  the cease fire  line.   Some  of them 
are within this area. 

SHRI G. M. MIR:  Sir,    .    .    . 

MR. CHAIRMAN: Please remember that 
other Members have not put one question. I 
have already allowed you to put one question. 
You must have a little patience. 

SHRI G. M. MIR: I come from Jammu and 
Kashmir. 

SHRI G. M. MIR:  Sir,   .   . 

MR. CHAIRMAN; You will please wait. 
Those Members who have not put one 
question will have priority over you, if I may 
say so. 

SHRI I. K. GUJRAL: May I ask, with your 
permission, the Minister if it is a fact that 
some months back 

some high officials of the Pakistan 
Government were permitted to visit Kashmir 
and stay therefore more than a month and is it 
a fact that it is since their visit and stay there, 
that these activities of sabotage have 
increased? 

SHKI JAISUKHLAL HATHI: The increase 
in the sabotage activities has not been during 
the last one month or so but during the last 
three or four 
months. 

SHRI I. K. GUJRAL: He has not answered 
my point. 

SHRI A. D. MAN I: Is it a fact that these 
bomb cases have become frequent on account 
of the Government of Jammu and Kashmir 
and the Government of India tolerating 
without let or hindrance the secessionist pro-
paganda in Kashmir? 

SHRI JAISUKHLAL HATHI: I think both 
are independent subjects. The explosion of 
bombs is an act done by certain miscreants, 
spies, agents, those who want to create a 
certain atmosphere  in  the  country. 
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SHRI G. M. MIR: I would like to know 
whether it is a fact that these bomb explosions 
have been going on in Jarnmu and Kashmir 
for the last, say, ten to fifteen years and not 
even a single case has been traced out, and 
whether it is also a fact that these bomb cases 
usually occur in the Poonch sector and 
Mendhar sector, which are just near the 
border, and we have a large number of troops 
s'ationed over there. May I know, Sir, whether 
the Government are going to make certain 
arrangernets to thwart these bomb explosions 
because the people of the Poonch sector and 
Mendhar sector are feeling great harassment 
because of these explosions? I would request 
the Central Government   .    .   . 

MR. CHAIRMAN:  No request. 

SHRI G. M. MIR: I would like to know 
whether the Central Government will take 
some special care to see that these bomb 
explosions, which seem to be organised and 
aimed at strategic points, which have been oc-
curring just near the pipe-line of the power 
house, and also the Deputy Commissi oner's 
office, just near the brigade headquarter and in 
the city, are stopped, whether they have taken 
any action and whether any person has been 
arrested in this regard. 

MR. CHAIRMAN: I hope there is no other 
'whether'. 

SHRI JAISUKHLAL HATHI; These bomb 
explosion cases have really started from 1957. 
In some years the number has decreased very 
much; in recent years they have increased, and 
we have taken all possible care along with the 
Jarnmu and Kashmir Government to see that 
these activities are stopped. 

CAPITATION FEES IN TECHNICAL 

INSTITUTIONS 

•416. SHRI N. SRI RAMA REDDY: Will 
the Minister of EDUCATION be pleased to state 
whether it is a fact that he made a sta.ement in 
Bangalore in July, 1964 that the system of 
levy of capitation fees in certain private 
Technical institutions is as good as black 
market? 

THE MINISTER OF EDUCATION (SHRI M. 
C. CHAGLA) : Yes, Sir. The correct expression 
was "blackmarket-ing in education". 

SHRI N. SRI RAMA REDDY: If this is the 
impression of the hon. Minister I would like 
to know what prevents him from taking action 
to see that such a thing does not take place, 
especially in these technical institutions. 

SHR M. C. CHAGLA: Sir, I have taken 
every possible action. The understanding was 
that private engineering institutions should not 
be started without the consent of the All-India 
Council in Delhi. The Mysore Government 
affiliated these colleges although our sanction 
was not taken. We have now appointed a 
committee of the University Grants 
Commission to go and find out whether 
standards are being maintained or not. Their 
report has just been made and we are 
considering it. 

SHRI N. SRI RAMA REDDY: I would like 
to know whether it is not taking place as a 
normal practice in the country, in starting 
these technical institutions, that huge amounts 
have been collected in the name of capitation 
fees without let or hindrance. I would like to 
know whether concrete steps are going to be 
taken to stop this kind of collection of heavy 
capitation fees. 

SHRI M. C. CHAGLA: There is 
blackmarketing in many departments, but I 
think the most scandalous black-marketing is 
in education. I am conscious of the evil; I am 
trying to fight it and I am trying to stop it   
altoge- 


